BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

OA No.317/2021
IN THE MATTER OF:
Surender Singh Applicant
Versus
Mital Tulip City & Ors Respondent

REPORT _ON BEHALF OF DISTRICT MAGISTRATE,
SONEPATAND HARYANA STATE POLLUTION

CONTROL BOARD IN_ COMPLIANCE OF ORDER
DATED 09.12.2021

MOST RESPECTFULLY SHOWETH:

That present OA has been filed raising issue of felling of trees,
illegal factory for manufacturing construction material and
digging of 10 underground water bores by Respondent No.1.
This Hon'ble Tribunal vide its order dated 09.12.2021 has

sought factual and Action Taken Report in the matter.

That it is humbly submitted that Respondent No.1 is a proposed
affordable residential plotted colony project under policy of
Deen Dayal Jan Awas Yojna to be developed by M/s.Creative
Buildwell Pvt Ltd (The Project Proponent).The Project
Proponent has obtained Consent to Establish (CTE) for Phase -
| (Tulip City) having total land area measuring 40493.86 Sq.

meter and total built up area measuring 1500 Sq. meter.
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The project land was inspected on 13.04.2022 by- the field
officer of HSPCB, Sonipat and representative of District
Magistrate, Sonipat. The project land is surrounded by precast
Compound wall. During inspection, no interlocking tiles
manufacturing plant was foﬁnd in the land of unit. The unit
purchased tiles from M/s Shree Balaji Enterpfises, village
Ahmadpur, behind Diwan Farm Bahalgarh Road, Sonipat.
Copies of some bills as available at site office were also
provided by the Project Proponent, those are attached as
Anhexure- R-1 respectively. It is worth while to mention here
that an interlocking tiles maanacturing plant was inforrﬁed to be
installed on land of someone else which was also found
dismantled.

During inspection of land of project proponent, only one
borewell was found which was stated to be existing Eefore the
purghase of land by the PP and the borewell was found non-
operational. Construction over the plot(s) has not been
commenced. The unit has also submitted undertaking that in
future if any construction work is to be carried out treated water
of STP will be used for construction activity. Copy of
undertaking submitted by the unit is attached as Anﬁexure-R-z.
During inspection no such evidence was found at site that the
project proponent had cut down the trees as alleged by the
applicant.

That in view of observations made during inspection of the

project land, no activity was found actionable” against the
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respondent no.1. However, strict vigil shall be kept to ensure

compliance of environmental norms.

The report is submitted accordingly for kind consideration. It is
undertaken to comply with the directions passed by this Hon'ble

Tribunal.

- Regional Officer, Sonipat Region
Haryana State Pollution Control Board

Place: Sonipat
Date: 15’/57/2011
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' _ Anrexuoo—R-9.
" TULIP CREATIVE BUILDWELL PVT. LTD.

&) ciTy CIN No. U70101DL1995PTC070058
SECTOR.17. SONIPAT BUILDBRS'DEVMPERS‘COLONISERS
UNDERTAKING

I, Mr. Manish Saxena S/o Sh. S. K. Saxena (Manager) authorized signatory of M/s Creative
Buildwell Pvt. Ltd. having its office at 201/6, Kaushalya Park, Hauz Khas, New Delhi
110016 do hereby solemnly affirm, declare and undertake as under:

(1) That the boundary wall of entire Tulip City located at Village Revli Sécr.or-l?.
Sonipat is having Precast Compound wall. Accordingly, there was no requirement of
water and hence water was not used atall. :

(2) That for all the Internal Road we shall be using precast interlock block txle, hence
there again no water component shall be used.

(3) That thls is an Affordable Plotted Development Project, in this project we are not
selling any built-up units like Flats/Independent Floors/Villas etc. We are only
doing infrastructure works such as Roads, Readymade boundary walls etc., hence
there is no construction involved.

(4) In future if any construction work has to happened we undertake to use STP treated
water subject to its availability for construction purpose.

Regards
On behalf of M/s Creative Buildwell Pvt. Ltd.

Place: Gurugram
Date: 25-06-2022

Regd. Office : 201/6, KmhalyaPark Hauz Khas, New Delhi-110016
Corp. Office : Mittal House, K5A/9, DLF - I, Gurugram - 122008. Haryana
Tele : 0124-4240778 | Email : info@tuliocitv.in | Website : www.tulipcitv.in -




